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.12.06 hrs 

FINANCrAL : COMMITTEES-A' 
REVIEW 

SECRETA,RY: I beg to lay On the 
'Ta ble a copy each of the Hindi and 
English versions of the following: -. 

'(1) Fdnancia;l Committees, 1978-
79-A Review. 

'(~) Financial CommitteeS', 1979-
80-oA Revie'w. 

-_ 
12.06 hrs 

PETITION RE: HARD SH lAS OF 
BQMBAY RAILWAY SUBURBAN 

COMMUTERS 

SHRI R. K. MHALG'l (Thane): I 
eg to present a petition signed 'by 
hri R. G. Kapse and others regard. 
ng hardships of Bombay Railway 

. uburban commuters. 

2.07 hrs 

ELECTION OF DEPUTY SPEAKER 

• MR. SPEAKER: Now, we hav the 
mo ions for the election of the Deputy 

pea er. 
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M . SPEAKER: Shri K. P. Singh 
o. 

SHRI K. P. SINGH DEO (Dhen-
kana!): Sir, I beg to move: 

"That Shri G. Lakshmanan, 
member of this House, be chosen as 
the Deputy Speaker of this Hous ." 

SHRI s. MURUGIAN (Tiruppat.. 
tur): Sir, I second the motion. 

MR. SPEAKER: Shri Geo ge Fer-
nandes. 

MR. SPEAKER: Why are yOU try_ 
ing to come up? Is it your job? 
Please Mr. Pande! , 

SHRI CHANDRAJEET YADAV 
(Azamgarh): Sir, under Rule 8, clause 
(3~, the mover can make a statement 
if he wants to make one. Therefo.re, 
he may be permitted. (Interruptions). 

Why are YOU jumping? Let the 
Speaker decide: I am not talking to 
you. (Interruptions). 

I don't know how they fUnction !; 
They don't let even the Speaker func 
tion. 

MR. SPEAK R : He can only move 
the motion. 

SHRI CHANDRAJEET YADAV. I 
am referring to Rule 8, clause (3): 

MR. SPEAK~R: It says: " .... and 
shall confine himself to a mere sta 
m nt to that effect". 'To that effec 
means moving it. 

MR. SPEAKER: Mr. Gorge h 
are trying to force my hand? You can 
Only mov the motion. 

11 iff 


